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FINANCIAL EXPRESS

PUBLIC NOTICE
Notice is hereby given, in compl

42.3 of Chapter VI of Master
Bark of India (Non-Banking Financia n

ﬂ ICICI Home Finl

9 referred to as “the Company”) having Registered

RS SETa shores face value Rs. 2/- each of| | oficoatSF.3, 2%Foor, 43 Dayagen), New Dol

g This is to inform #ar Pneumatic Co. Limited under| 1110002, was changed to new composition of
Ko, of Gold ornameniNo. A00037 standing in the name Board of Directors comprising, 1) Mr.Harish

8791118456
9015149846

7017554255

7305333776

FEDGLE:

defaults or manﬁit Inder Singh & Inderjit Inder
Saturday 27-01-

Aasandh 9840075 ced and undersigned have applied
FEDGLO35000017company to issue duplicate share
/ 9540011034 FEates(s) for the said shares. Any
0002973; 0":"3342(5) who have claim in respect of]

Dayananad Colof .. ..q shares should lodge claim| |the Company.The purpose of the change is to
FEDGLOABAO00OBE i 1o Company at its| (consolidale and strengthen ihe present Non
0001091, 0001103 4 Office: Had = s Banking Financing activities of the company.

FEDGL048800014¢°°C ice: Hadapsar Industia Any person whose interest is likely to be affected

FEDGL042800005¢ el G
0001572, 000158(s from the date of this notice, else

0001038 Dadri aj
GT Road 120418
0001291, 000124

Balinagar 9829

Shayam Nagar

0005604, oooseogate of payment and/or realization,
FEDGLOS03000029YEr(8). As security for due repayment:
0002056, 0003651 5

0007762, 0oo7776d Notice

7305444226 Amount {immovable property)

Khirki Village Bj‘.asn-% “Allhat piece and parcel of property comprising af House No. 886, builton PlotNo.
0003188, 00031535 | 18, area measuring 33.50 Sq. Yds. (28 Sq. Mts.) in Khasra No. 309/7, residential
3 1140502151 FEoap4). | colony, Vandana Enclave Exin, Gall No. 16, Khora Colony, Pargana Loni, Tehsil &

0005352, 00053
0002229, 000224

%g;z‘ ﬁi : an-24 “All that piece and parcal of Residential House No. B-41-C, area'measuring 200
Road 99;038537 s, Sq, Yds., .e., 167,22 3. Mtrs., outof Khasra No. 1611 Min, situated at Residential
Patel Nagar 9361 675/- Colony Ram Vihar, Village Loni (Chakbandi Area), Pargana & Tehsil Loni, Distt

Rani bagh 57160
0002563, DDOZSE
0005065, 0o0s0aan-24
FEDGLO36100024835:

/ 9315141903 FI0029- Khewat No, 297/259 Min. Khatoni No. 360, Mustatil No. 12, Killa No. 8/2(3-4), 13(7-
FEDGLO498000024 7), Knewat No. 297, Kriatoni No. 360, Mustatil No. 12, Killa No. 8-41(2-0), Khewat
01140527539 / 89 No. 2081259, Khatoni No. 361, Mustatil No, 12, Killa No. 18{8-0), Khewat No.296,

0001874, 0002844
Change in Venye of
intimated subseqd
torelease theiron§ *
contact at the nu
Auction will be coRs.
due to aiy re=sonid246/-
level branch afterg

Dated : 15-01~

Place : Delhi g an-24

1y

: _Scale Based Regulation) Directions, 2023, RBIf
1 DoR/2023-24/106 DoR.FIN.REC.N0.45/03.10.119/
b . 2023-24, dated Osteber 197 2023 (as amended
i ; from time to time), and other applicable regulations,
i fand slubject Eluﬁift)"]"piiancfe of suchdrequisite
ormalities ant iiment of such conditions, as

| PUBLIC NOTICE may be reglired by Reserve Bank of India (RBI)
or any other compétent authority, the compasition
of Board of Directors of M/S. RUCHI FINANCE
AND INVESTMENT PRIVATE LIMITED, an
existing Non Banking Finance Company (herein

is. hereby given that the share
tate Nos(s) 2 Bearing Distinctive
from 1001 to 3500 for 2500

Khandelwal rfo 9/3, South Harisiddhi, Indore-
452007 (M.P), ii) Mr. Subhash Jhalani /o 6,
Ramchander, Near | P College, Civil Lines, North
Delhi, Delhi-110054, from its earlier composition
| of Board of Directors comprising, 1) Mr. Manish
Jain rfo 236, Anoop Nagar, Indore-452008,
M.P.), erstwhile director iij Mr. Subhash Jhalani
06, Ramchander, Near | P College, Civil Lines,
North Delhi, Delhi-110054, existing director of

|

(Deceased) have been: lost or

Hadapsar, Pune-411013, within| |by the change may intimate within 30 days from
the publication of this notice fo the compeny at
its registered office and/or Department of Non-
Banking Supervision(DNBS), Reserve Bank of
tindia, 6, Parliament at New Delhi stating therein
the nature of interest and grounds of objection.
|ssued by the new composition of Board of
Directors, the Company .and the éarlier
composition of Board of Directors named above.

Dated : 15.01.2024.

Fepompany  will proceed to issue
FeD@te share certificates(s).

ey

-OBAL HOUSING FINANCE LIMITED
fice 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
110060

F£08 - 9B, 2nd Floor, Pusa Road, New Delhi —

DEMAND NOTICE :
iction of Financial Assets And Enforcement Of Security nterestAct, 2002 read with Rule 3 (1)
“ndersigned is the Authorised Officer of Gapri Global Housing Finance Limited (CGHFL) under
%5 nd Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred
f the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued Demand
n the following Borrower(s) (the “sald Borrower(s)"), fo repay tha amounis mentioned in the
also given below. In connection with above, Notice is hareby given, once again, to the said
publication of this Notice, the amounts indicated herein below, togetherwith further applicable
payable under the loan agreement read with other
ofthe loan, the following assets have been merigaged to

Description of secured asset

Distt. Ghaziabad, Uttar Pradesh-201309. Bounded as under East: Plot of Others,
West: Road of 7 ft., North: Plotof Raju., South: Plotof Sumi Sarkar."

Ghaziabad, Uttar Prades - 201102. Bounded as under: East: Plot of Rajus West:
House of Inderpal., North: Rasta 40 Ft. Wide., South: Rasta 10 Ft. Wide."

"All that piece and parcel of Residential Plot on land area measuring 60 Sq, Yds.,
comprisedin Khewat No.96/81, Khatoni No. 122, Mustatil No. 12, Killa No. 2 (8-0),

Khatoni No; 361, Mustatil No. 12, Killa No. 232 (2-13); Knewat No. 298, Khatoni
No. 361, Khewat No.400/349, Khatoni No. 481, Mustatil No. 12, Killa No.8/1(4-16).
9(8-0), Mustatil No.12, Killa No.2, Killa No.9, situated at Village Baselwa, Nahar Par,
Gali No. 05, Kamal Viar, Tehsil & District Faridabad, Haryana. Bounded as under:

East: Other's Plot, West: Other's Plot. Narth: Way 15 Ft. Seuth: Other'sPlot."

“All that piece and parcel of property being Plot No. C-44, area measuring 80 sq.
‘yds., i.e., 66,88 Sq. Mts., out of Khasra No. 10, situated at Residential Colony
Balram Nagar, Village Ahmad Nagar, Nawada, Pargana Loni Tehsil and Distt.
Ghaziabad, Utiar Pradesh - 201102. Bounded as under; East: Plot of-Ravindra.,
West: 12 ftwide Road., Nortf: Plotof Krishna Sharma, South: Other property.”

"All that piece and parcel of Property No. 157, admeasuring 65 sq. yds, Khata
No. 03897, Khasra No. 602, situated within the abadi Saleh Nagar Majra, Loni,
Tensil & District Ghaziabad, Uttar Pradesh - 201102. Bounded as undgr. East:
House of Bijendra., North Other's property , West: House of Rajendra., South: “15-
0"Wide Rasta” o i : 1

"All that piece and parcel of Property No. 24, area measuring 60 Sq. Yds., out of

an-24

Rs.
19730/

Jan-24

For

N> Y

Rs. Khasra No. 90, area admeasuring 50.16 sq. mtrs. situated in the Colany known as
8712- Sangam Vihar Colony; area of Village Saddignagar, Pargana Lon; Tehsil & Distt.
Ghaziabad, U.P-201003. 7’
Bounded asunder: :

‘ East: Other's Plot, West: Other's Plot, North: Road 17 Feat, South: Other's Plot"

FL as aforesaid, CGHFL shall proceed against the above secured-assets under Section 13(4) of
the said Borrowers as {o the costs and consequences. The said Borrowers are prohibited under
Iby way of sale, leaseor otherwise without the prior written consent of CGHFL. Any personwho
‘of the said Actor Rules made the reunder, shallbe liable for imprisonment and/or penalty as

\etaji Subhash Place & Azadpur Sd/- {Authorised Officer),

For Capri Global Housing Finance Limited (CGHFL)
- !

oI

SCHEDULE |
FORM A
1 PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankrupicy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BANSARD INDIA PRIVATE LIMITED

1. | Name of Corporate Person BANSARD INDIA PRIVATE LIMITED
2. | Date of Incorporation of Corporate Person 12/03/2013

3. | Authority under which Corporate Personis (Registrar of Companies,’Mi'nistry of
= Incorporated/Registered Corporate Affairs) New Delhi

4, | Carporate Identity Number /Limited Liability U63000DL2013FTC249326

Identity Number of carporate person

Second Floor, 1/3, Sir Gangasam Hospital
.Marg Old Rajinder Nagar, New Delhi, India-
110060

5. | Address of the Registered Office and
Address and Principal Office (if any) of
Corporate Person

6. | Liquidation Commencement Date of
Corporate Person

January 10, 2024

7.|'Name, Address, E-mail Address,|Ms. Monika Kohli : g
Telephone number and the Registration | Address- 31/36, Basement, Old Rajinder
Number of the’ Liquidator Nagar, New Delhi-110060

Email ID: monikakohli@gmail.com
Mob- 9810480983

Registration No. IBBI/IPA-002/IP-N00078/
2017-2018/10208

8. | Last date of Submission of Claim ‘February 09, 2024

Notice is hereby given that BANSARD INDIA PRIVATE LIMITED has commenced voluntary
liquidation w.e.f. January 10, 2024. i

The stakeholders of the BANSARD [NDIA PRIVATE LIMITED are hereby called upori to
submit a proof of their claims, on or befdre February 09, 2024 fo the liquidator at the address
mentioned against item no. 7.

The financialcreditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proof of claim shall attract penalties.

: Sdl_

Monika Kohli

Place: New Delhi Insolvency Professional

Date: 15.01.2024

a

IP Reg No.- IBBI/IPA-002/IP-N00078/2017-2018/10209

. IFL HOUSING FINANCE
IFL GOLD LOAN(A UNIT OF IFL HOUSING FINANCE LTD) | GOLD AUCTION NOTICE |
Reud off:- D-16 First Floor, Prashant vihar, Delhi-110085 | CIN- U65910DL2015PLC285284 |

| KIWN150000019639,

The borrowers in specificand the publicin general are hereby notifrad that the public auction of gold
omaments pledged in the below accounts is proposed to be conducted at regd office on 30-01-2024
from 02.00pm onwards onwhich customers failed tomake payment.

Adarsh Nagar “Branch - LoanNo. ASN10080000027721, ASN260000020093,
ASN10090000027135, ASN260000018854, ASN10090000026847, ASN10090000026612,
ASN10090000026719, ASN10090000027776, ASN260000016316 , ASN10090000025154,
ASN10090000027190, ASN10090000022587, ASN10090000027256, ASN10010000027138,
ASN10090000026941, ASN280000017870, ASN10090000027914, ASN10090000027563,
ASN260000021158, }\SNZOOGOOOWGS& ASN260000014293, ASN100500000268322,
ASN10090000027583, ASN10090000026578, ASN150000018588, ASN10090000027355,
Adhyapak Nagar Branch - ‘Loan No- ~ ADN10050000026892, ADN260000016907,
ADN10010000021704, ADN10020000027459,  ADN10080000027413, ADN260000021601,
ADN260000018544, ADN10090000027853, ADN10090000026497, ADN10020000026692,
ADN10020000022720, ADN10090000027733,  ADN260000015354, ADN10090000026938,
ADN10090000027625, ADN10090000027279, ‘ADN10090000027371, ADN10090000027838,
ADN260000020122, ADN10090000027619, ADN10090000026151 Dilshad Garden Branch -
Loan No. DS610050000023409 , DSG260000017833, DSG10010000026474,
DSG150000008157, DSG10050000026709, DSG140000013932, DSG10010000021710,
DSG140000007253, DSG10090000027551, DSG10020000024174, DSG200000016367
DSG10050000027734,  DSG10050000027728, DSG10050000025937, DSE16090000026697,
DSG10090000026616, DSG10050000027819, DSG260000018711, DSG10030000023421,
DSE10090000027008, DSG10050000026721 DSG10010000027154,  DSG260000010419,
DSG260000017130 Subzi mandi Branch - Loan no. SBM10090000026212,
SBM10090000026316, SBM10090000026989, SBM10090000027060, SBM260000019728,
SBM10090000026868, SBM260000020918, SBM10090000026991 , SBM290000021433,
SBM260000021216, SBM10090000027475, SBM10090000022483, SBM10020000024489,
SBNM10010600027201, SBM10090000023091, SBM10090000026472, SBM990000021555,
SBM410000013580 Karawal Nagar Branch - Loan No KWN10010000022764,
KWN10880000026076, KWN10010000026245 , KWN200000015861, KWN10010000022916,
KWN{0040000026490, KWN10020000025223, KWN260000018325, KWN10010000027248,
KIIN10010000024836, KWN10080000025303, KWN10010000026413,  KWN260000017214 ,
KWN260000019042,  KWN10010000026753, KWN10010000027627, KWN10090000022479,
KWN260000017279, KWN260000019672, KWN10010000022728, KWN10080000027445,
KWN100700D0027440, KWN10010000026831 , KWN10010000027881, KWN10010000027423,
1KWN10010000026772, KWN10010000023000, KWN10030000026406,
KWN10010000026641, K\WN10010000026154, KWN260000021467, KWN150000015261 ,
KWNA0010000027612, KWN10080000027561, KWN10010000026550, KWN10010000026913,
KWN260000015280, KWN10090000027085, KWN10010000026899, KWN180000019031,
KWN150000014743, KWN10010000027178 , KWN10010000024955, Najafghar Branch - Loan
no- NJF10090000022786, NJF10090000027061, NJF10090000026851, NJF10090000027328,
NJF10050000026920, NJF260000016686, NJE140000004377 , NJF260000021268,
NJF260000021025, NJF10010000021745, Kartar Nagar Branch - Loanno:, KTN260000013075,
KTN10090000027276, KTN10080000026083, KTN10010000027393, KTN260000020148,
KTN260000013341, KTN10010000026087, KTN10090000026028, KTN10090000026400 ,
KTN10090000026173,  KTN260000018592, KTN10090000026769, KTN10090000026325,
KTN260000019808 Narela Branch- Loan no- NRL10050000026922, NRL10050000026880,
NRL10050000026846 , NRL10050000022668, NRL10050000023073, NRL10020000026639,
NRL10050000027118, NRL10050000025935, NRL10050000026794, NRL10050000027110, |

NRL10010000023216. NRL10090000026277, NRL10090000026313 , NRL0080000022774,
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SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BANSARD INDIA PRIVATE
LIMITED

1. | Name of Corporate Person BANSARD INDIA PRIVATE
LIMITED
2. | Date of Incorporation of Corporate Person 12/03/2013
3. | Authority under which Corporate Person is (Registrar of Companies/Ministry of
Incorporated/Registered Corporate Affairs) New Delhi

4. | Corporate Identity Number /Limited Liability UG3000DL2013FTC249326
Identity Number of corporate person
5. | Address of the Registered Office and Address and | Second Floor, 1/3, Sir Gangaram
Principal Office (if any) of Corporate Person Hospital Marg Old Rajinder Nagar,
New Delhi, India-110060

6. | Liquidation Commencement Date of Corporate January 10, 2024

Person
7. Name, Address, E-mail Address, Telephone Ms. Monika Kohli
number and the Registration Number of the Address- 31/36, Basement, Old Rajinder
Liquidator Nagar, New Delhi-110060
Email ID:monikakohli@gmail.com
Mob-9810480983
Registration No. IBBI/IPA-002/IP-
N00078/2017-2018/10209
8. Last date of Submission of Claim February 09,2024

Notice is hereby given that BANSARD INDIA PRIVATE LIMITED has commenced voluntary
liquidation w.e.f. January 10, 2024.

The stakeholders of the BANSARD INDIA PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before February 09, 2024 to the liquidator at the address mentioned against
item no. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proof of claim shall attract penalties.

Date:13.01.2024 UQ\I’M

Place: New Delhi

Insolvency Profesiten
IP Reg No.- IBBI/IPA-002/IP-N00078/2017-2018/10209



